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OSBI

Core Banking Tech Operations Department, State Bank of India,
Global IT Centre, Sector-11, CBD Belapur, Navi Mumbai - 400614

Subject: RFP for procurement, installation, commissioning and
maintenance of hardware load balancer for CBS for CB-Tech Ops
Department, State Bank of India.

This Is with reference to the RFP NO: SBI/GITC/Core Banking-Tech
Operation/2022/2023/911 dated 24.11.2022 and subsequent
Corrigendum-1 dated 09.12.2022 on the c
process s hereby cancelled with the app
Place: Navi Mumbai

Date:25.01.2023

TENDER CANCELLATION NOTICE

IN THE HON’BLE HIGH COURT OF M.P., INDORE BENCH
ORIGINAL JURISDICTION
IN THE MATTER OF THE COMPANIES ACT, 1956
And
IN THE MATTER OF M/S. M.P. PROTEINS PVT. LTD. (IN-LIQN.)
COMPANY PETITION NO. 19/2013

e- AUCTION SALE NOTICE

|properties of the compan

WHATSOEVER THERE IS IS" from the prospective buyers :-

Pipliya Panth, Tehsil-Malhargarh Dist. Mandsour (M.P.).

yard boundary wall, temple.
Lewq 2:- All Plant & Machineries, Store and other Miscellaneous tems:-
100 TPD Soya Oil Plant in following sections (i) Degumming
Neutralizer with centrifuge, (iii) Deodoriser insulated, (iv) Bleacher,{v) Filter,
system with pipelines Centifuge 3nos.in SS with Sight G

|plates sheets, j hooks, cooper wire, pipe
fitting, flanges, valves in SS. Stock & Spares- Coal and Misc. Items ete.

LotNo.3- Composite Lot (All assets/properties mentioned in Lot No.14& 2)
The detail of Reserve Price and EMD are as under:-

Pursuant to the orders dated 03/01/2023 of the Hon'ble High Court of M.P,
Indore Bench, e-Tenders are invited for sale of the following assets/]
In-Lign.) on “AS IS WHERE IS AND

Lot No.1:- Factory Land & Building:- Freehold Industrial Land admeasuring
1.050 Hectares (Khasra No.10/2/min-1, 10/2/min-4, 11/min-1) situated at

Building:- Main Plant (building on steel structure}, Plant office with office
equipment’s such as Sofa -{3 seater), Table. 3 Rooms in RCC, One Room for
keeping steel water tank, Stores in RCC | Security Room, Cooling Tower-2nos
with RCC Tray & cooling struclure, Three toilets, Platform for packing seclion, |
Incomplete plant for Lecithin seven concial botlom MS Vessels (on steel
structure), Qil tank farms-3, Boiler House (50 feet steel structure) Transformer

Plant, {ii}

s, Flowmeter & Dial
Thermometers, motors. Degumming Process Tank, Storage Tank, Filter
vessels, Incomplete Lecithin Plant, Steel Structure, MS Vessels, Oil Water
Sump, Hot Water Tank, Qil Tank, Intermediate process tanks, water tank, sump
tank, Boiler-1no., Coal Fired, Furmace 4 Coal Feeding and FD Fan,
chimney(self supported}, MOC MS, Steam tubes SEAMLESS, ID and FD Fan,
Feed Water tank, Thermic Fluid Heater, Electric Substation- Double pole
structure intact in a Barbed wire open air set up HT Cannection cut off, Cooling
tower and pump house, fire extinguishers, field lights, steel scrap, chequer
, fitting, flanges, valves in MS, pipe,

PricewaterhouseCoopers Officers' PF Trust/
The Staff Provident Institution of Price Waterhouse

Attention: Members / ex- Members of the PricewaterhouseCoopers
Officers’ PF Trust/ The Staff Provident Institution of Price Waterhouse
The Board of Trustees of PricewaterhouseCoopers Officers’ PF Trust
(“Trust") have decided to sumender the PF Trust to the EPFO Authorities
w.e.f. 31" January 2023. Resultantly, w.e.f. 31" January 2023, all PF related
activities like, withdrawal, advance, transfer and other Provident Fund (PF)
related claims will be handled by the jurisdictional Pravident Fund office at
Kolkata, During this surrender process, all PF related activities may be kept
on hold by the Trust. After this transition process, the Trust funds will be
handed over to the EPFO authorities along with the statement of balances in
each employee accounts. Post completion of this activity, the EPFO
authorities will update the employee accounts in their system, Thereafter,
Ihe members may file their claims with RPFC, Kolkala.
By lhe order of the Board of Trustees
of PricewaterhouseCoopers Officers' PF Trust/
The Staff Provident Institution of Price Waterhouse

KERALA WATER AUTHORITY e :
Tender No : 1 )SEIPHCIKKD!91&!922022-23
1} Jal Jeevan Mission- Construction of 10 LL OHSR at Modakunnu and Supplying,

Laying, Testing, and Commissioning of Distribution System and Providing FHTCs in
Eramala Panchayath 2)Construction of 8 LL OHSR at Vilathapuram, Laying|
Distribution System and Providing FHTCs in Purameri Panchayath -Arur Zone1 EMD
Rs. 500000 {for each) Tenderfee : Rs.16540 + (2978) GST {for each). Last Date for
submitting Tender -16.02.2023, 04:00.pm. Phone: 0495-2371046. Website:
wwwkowa kerala.gov.in. www, etenders kerala.govin WB‘

naer,

KWA-JB-GL

Sdi- Slmtrinh

ABRIDGED NIT

The D.G. (TP&DD), The Kolkata Municipal Co
e-tender/quotation online expression of interest
following work :
NIT No. : KMC/D.G.(TP_DD)/14/2022-2023

Name of work : Up-gradation and Refurbishment of Brick Sewer
by desilting and GRP lining along Raja Dinendra Street in
Br.-ll, IV, V and VIl area; Estimated Value : Tender amount to be
quoted gthe bidder; Earnest Money : 2% of the Quoted price
of the bidder; Period of Completion : 36 months; Last date and
time of submission of bid : 10.03.2023 at 03.00 p.m.; Bid submission
start date (Online) on : 04.02.2023 - 03.00 p.m.; The bid forms and
other details are available on and from 03.02.2023 (03,00 p.m.) from
the website https://etender.wb.nic.in

ration invites
lower bidder for

L Inspection of the above assets/proparties will be held on 10/02/2023 between 11:00AM.
lo 5:00 PM. At the time of taking inspection of the aforesaid assels/properties of the
company (In-Liqn.) at the office premises, all the interested buyers are directed to
follow the advisory issued by the District Administration of the area in respect of spread
ol COVID-19.

. Inorder to participate in cn-line-g-auction, tenderers have to pay a nen-refundable e-
auction paricipation fee of Rs, 1000/ (Rupees One thousand only} in the account of “e-
Auction of Assets by the Official Liquidator” Current Account No. 0212002100247958,
Punjab National Bank, Sitlamata Bazar Branch, Indore, Branch Code-021200, RTGS/|
NEFT/IFS Code PUNBOO21200,

Ii. The tenderers should submit their online offer through the website
https:/felmp.auctiontiger.net

iv. For details! help procedure/ onling training about the e-auction, the prospective bidders |
may contacl lhe service provider by e-mail- support@auclionliger.net &
ramprasad@auctiontiger.nel, contact Person Mr. Ram Sharma, M- 9978591888 and
landline no.{079-6813 6842/ 800).

v. The EMD amount (Interest free) should be ceposiled by way of NEFTIRTGS in the
account of “e-Auction of Assets by the Official Liquidator”, Current Account No.
0212002100247959, Punjab National Bank, Sitlamata Bazar Branch, Indore, |
Branch Code-021200, RTGS/NEFT/IFS Code PUNB0021200. The last date for
submission of online offer along with EMD and online bid form along with enclosures is
2410212023 uplo 6.00 PM. No contention of any kind if any, shall be entertained by the
Official Liquidator in this regard in future.

vi. The official Liquidator shall nol be held responsible for the problem of intemet
connectivity, network problem, system crash down, power failure and such reason.

vii. The e-auction will e conducted through the website https:Holmp.auctiontiger.net

EMD
LotNo. | Description of Assets M"“"wm"] ,g“,_';‘“] mum}] in
LotNo.1 | Factory Land and Building 199.32 20
LotNo.2 | Plant & Machineries and store 60.11 6
and Miscellaneous items.
LotNo.3 | Composite lot (Lot No.1 & 2) 259.43 25
| Note:-

INVITATION FOR EXPRESSION OF INTEREST/PREQUALIFICATION

CORRIGENDUM
NOTICE FOR EXTENSION
Civil Structure & MEP Work for the Construction of Building
at Gateway District, Gl Airport, New Delhi - 110037

With reference to the Advertisement published on dated 22nd
September 2022 by Delhi International Airport Limited ("DIAL") for
the Invitation of Expression of Interest (Eal) for qualification of
interested parties. To increase & invite more numbers of interested
parties, date & time forthe submission of the EOl has been extended
upto 31st January 2023 (upto 1730 hrs. IST). The parties who applied
& submitted the EOI under the previous Advertisement need not
submit EOl again. All other terms and conditions of the Invitation for
EOI remains unchanged save as specifically amended. The details
can be accessed at www.newdelhiairport.in

1017/122-23

Delhi International Airport Limited
Registered Office: New Udaan Bhawan, Opposite Tenminal 3,

i G
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EC. Ralmy Samastipur for and on behalf
of the president of India invites open
e-auction only through IREPS (Indian

FORM A - PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvoncy and Bankruplcy Board of India
(Voluntary Lig )} Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

Railway Web Portal) for awarding of Parcel
0nmua=l==- | GOR IEWM ks T‘mvf'n',::‘ Delle "D?”_:'f' lf;;u:‘e ﬂ_o:ndalr;c; fora period of Two {02} years
CLALTURYFREM RSS0CATFS
§.No| Train no. SLR
SCHEDULE I 15273 (RXL-ANVT) F1

14007 (RXL-ANVT) F1

GUJARAT THERMOCATING CO PRIVATE LIMITED

Name of Corporate Person Gujarat Thermocating Co
Private Limited

u

Date of Incorporation of Carporate Person | 15/12/1984

w

Authority Under Which Carporate Person
Is Incorporated / Registered

Registrar of Companies, Gujaral

™~

Corporate Identty Number / Limited Liabiity | U23253G)1284PTC00T498

Identity Number of Corporate Person

on 021032023 between 1.00P.M to 3.00 P.M. with aulo time of 10 minul
each time if the bid is made in the Last minules before close of e-auction 1 sale is
concluded.

viil. This Sale s subject fi 1 by the Hon'ble High Court of M.P., Indote Bench.

5| Address of the Registered Office and Principal
Office {if any} of the Carporate Person

101, Senet Flats, Near Pritamnagar
Akhada, Paidi, Ahmedabad - 380007

Liquidation Commencement Date of
Cerporate Person

23rd January, 2023

ix. This Sale Notice be treated as notice 1o the Petitioner, d creddors / d
craditors | coniributories, Central & State Govemment autherifies/bodies and all other
parties having interest in the matter of company (In-Lign.).

x. The prospective buyer should als peruse the valuation report etc. in delail by visting
the office of the Official Liquidator, Indore on any working day between 2.00 PM to 3.00]
PM from dale of advertisement to date of inspection as above and may also verify the
relevant Revenue records! location map directiy from the Revenue Autharities, if any,
50 required so as to fully satisly themseives before participaling in the proposed e-
auction. Ne contention of any kind if any, shall be entenained by the Official Liguidalor
inthis regard in future,

xi. The other delai's of above e-auction along with Terms and Conditons of sale are
available in the website hitps:/lolmp.auctiontiger.net

xil. The Terms and Conditions herein above may be relaxed / rescinded / stipulated further
by Hor'ble High Court anytime.

Sd/-

Date: 23/01/2023
: (VYOMESH SHETH, ICLS)
Exou; INVOTE L4 OFFICIAL LIQUIDATOR (I/C)

Phone: 0731-2710051
HIGH COURT OF MADHYA PRADESH, INDORE

-

Name, Address, Email Address, Teleph
Number and Ihe Registration Number
of the Liquidator

Umesh Harjivandas Ved

IBBI Registration Number .
IBBUIPA-002/IP-NOO136/2017-18/10376
Address : 304, Shoppers Plaza - V,
Opp. Municipal Market, C.G. Road,
Navrangpura, Ahmedabad - 380009
Mail ¢ © umesh@umeshvedcs.com
Phone . 079-40326062 / 48004153

8| Last Date for Submission of Claims 22nd February, 2023

1ST FLOOR, OLD CIA BUILDING, OPP. GPO, RESIDENCY AREA, INDORE (M.P)

Notice is hereby given thal the GUJARAT THERMOCATING CO PRIVATE LIMITED has
d voluntary bquidation on 23rd January, 2023.

The stakeholders of GUJARAT THERMOCATING CO PRIVATE LIMITED are hereby called

upon to submit a proof of their claims, an or before 22nd February, 2023 to the liquidater

2t ihe address mentioned against item 7,

The financial creditors shall submit their proof of claims by electronic means anly. Al other

stakeholders may submit the proof of claims in person, by post or by electronic means

Submission of false or misleading proofs of claim shall affract penaliies,

Date ; 24-01-2023 Umesh Harjivandas Ved, Liquidator

W‘ebnru www.dmg.goa.gov.in

No.DMG/21/Auction-Cell’2nd NIT/2022

Government of Goa

Directorate of Mines Geology
Institute Menezes Braganza, Panaji-Goa

e-mail: auction-dmg@goa.gov.in
Date: /01/2023

NOTICE INVITING TENDER

Place : Ahmedabad  IBBIRegislration No. : IBBVIPA-002/1P-N00136/2017-18/10376

PRI/01966/SPJ/COML/N/22-23/56

DA 8582023

01
02 . - . -
03 | 19166 0BGAD) | F1 “Invitation of bids for grant of Mining Lease of Iron ore” I,
04 | 14008 (BMKI-ANVT) F1 In exercise of the powers conferred by Section 10(B) of the Mines and Minerals (Development Drunda ol
05 12545 (RXL-LTT) F1 and Regulation) Act, 1957 and in accordance with the Mineral (Auction) Rules, 2015 notified Dice Bran . 1320
06 14015 (RXL-ANVT) F1 thereunder, as amended from time to time nolified thereunder, the Government of Goa has e
o7 14017 (RXL-ANVT) F2 identified 05 (five) Mineral Blocks of iron ore mineral for electronic auction and hereby invites e oS
08 15236 (DBG-HWH) 3] tenders for the purposes of grant of Mining Lease, Sop....... 44
0 | 18420 OYGPUR) | FT Accordingly, financial bids are invited in digital format only and technical bids are invited both in
0 05514 (JYG-5PJ) T digital and physical format from eligible bidders.
n =] Eligibility conditions, date and time for participating in the electronic auction are provided in the i ]
m 05513 (SPUYG) 2 Tender Document. Detailed Tender Documents along with timelines, notifications, updates and Appie Kasnm Cong
= = other details for the e-auction process for the mineral blocks are available in electronic form only e
i imited: (https:/www.mstcecommerce. | | f, S0
15 | 05536 (JYG-SP) F1 Interested and eligile bidders can register themselves on the above website. On successful | | & s
16 F1 registration, eligible bidders will obtain login ID and password necessary for participation in the B i o
17 16527 (JYG-PNBE) F2 e-auction process. Model Tender Document and Mineral Block Summary are available free of Rl e
18 R1 cost on the website of MSTC Limited. GBIl Kg)
19 14005 (SMI-ANVT) F1 Last date for purchase of Tender Document after payment of tender fee on website of e-auction fioaral._.. 5000
Cataglogue No. : SPJ-SLR-37, Period :| | platform provider is March 17,2023 and the last date for submission of the bid is March 27, 2023 ey
| 2years fromthe date of commencement | | on or before 17:00 hours (Indian Standard Time). Gartc fen). 55,0
Instruction to Tenderers :- 01. List of Mineral Blocks for Auction .Dm"" g
Availability of e-auction d t:
E-Aucioncocument s avalisbleon hawes | | S. | Name of the Biock Mineral | District | #Price of Tender oD
site of Indian Railway Electronic| |No Document Ay
2mmg;,§ml;:§§?j{ 32 Date) | 1_| Block V- Advalpale-Thivim Mineral Block__| Iron Ore | North Goa | 5,00,000.00 s g
15.02 2023, 10:00 hrs., 03. Dotails of| |2 | Block VI Cudnem-Cormolem Mineral Block | Iron Ore | North Goa | 5,00,000.00 worm
Webslte where e-auction s to be| |3 | Block Vil- Cudnem Mineral Block iron Ore | North Goa | 5,00,000.00 totia
Snine ‘ony. Drouah (REPS. For detats| | &_| Block VI Thivim-Pima Mineral Biock | Iron Ore | North Goa | 5,00,000.00 fesce 2300
please visil website www.ireps.govin.| |5 | Block IX- Surla-Sonshi Mineral Block Iron Ore | North Goa | 5,00,000.00 o s
NaManualtenderwil be accepted. # The price of Tender Document for mineral BIOcK is exclusive of GST. GST Is payable under | | e 3
Divisional Railway Manager (CYSPJ| | poverse Charge Mechanism. —




JAIHIND -AHMEDABAD

WEDNESDAY « 25-1-2023 03

G Hugsl SIRWL

™
9

A2l VRIELA WRL U2S BAS: AUSSTHL RS

Tl MR

2l 3L 4.0 oL RS ALl il I

el SLOIEL ASAL A2l

Als Heledl 2wz, Aldui
quiREAL Ayl 2iguysd gal
A1 [Buis qudidl ale,
glauimi ogel orel elloliels

A Y21 82 ddl AsuAL

AL 42ZIHE 8216l A ddl sl 8. AR i GElL
A5l 569 9 5 sidls-ae Ul dRsMEUR BUUIAHE
A2« 5129 MR {25162 2ligR 31 284l ERIRIA 125194l

[421ell ofloa sHel el Hizl GUSsAL gIR1 241 Y21
215l Uls Sies wloe udal wid g 54 925 dAM
qaiRl 531 U5 9 2 A2ls eudid 2l 2l 9b 9. A Hibe
wiiuR22L oYl [dzamial idied] £1212017] 52 9 vidd 92 21091
Hi2 dd 2ssHl 42 9 dnel oyelful Ulcled Hoy ouR
U5R AUR VilEed 82159l Ve 3[UdLA 251 2AuAL HI2 il
Well 4O 2IA orsid 9. 2siEl qtikl 17U 251 Rl
edl.

U552l 6 140U 251 8. 0Pl 12U 251 Mld
S92l vid 2,40 251 Ul5EAR Hepl25UR SAAUHe2 A Vi
Ve 52l YHIAL AL 9.

Hidl-Aieldl cuainl auidl  (Fala o,
A9 A<l €12 YYldAd 26l
Sld dY Mg HiR3 dql-<dl
2518 YqL AUl 9. Slvr
o154 2iedlell MY U000
d qe1dl 2l sdl. wisaRl
A 2d GUlL Miad yad
qaoal  elal 9dl
Aidlotonzui a8l el udl

lepiz2154] Al vl
oY) «dl.

quy) gldldl Rala Aods o9

e dedl WAE Hidl-™iglel
Mldl ddd Gagl AL
seqis aMidl 2518 disal
ALYl 9 A0 SI2HL BUSY €Y
ALY, AUldledl MY U000 4
a214 21l ¢l 244 uouo
Yiusdl sdl. (4 oozl

¢34 $1dr ddl.ovulR
SIHISLE] BAs=ie |l ueoUo
ddl 3518 4l edi.

iglul oL uHid Rald
oA edl slovz Al ®ua
91000 YUl &dl »id
$141S12] wisuziovu] ¢ 300

R ke 94l <icl 92194t
disl didisdl viRlel s2a1 q2l
YUl €l B U2 Aldlas
M1 32000 BUHMUIY, ¢ldl
9dl U000 04l Gl MId
qUL 8y 6d. ed qdlds
Ml o Bl 2d U] ol

AUESIAL DS AL MFP2UL S HsaL ARAL WML wRIEL
23, oo, RAle, URA SR Ad) ER1AL ViRlE A Al QL

9,
<2l 8l UHISL
Aledldl g GA oAy 4R

ez HI2ell VERLEL § 0 Wbl
WRlElL lal: WY BARERL

6733 e oyAd] il oAl 8523] HYRAIE DUZURL 0/ QU
9 % didledl M1 8L oAoaRHL 21 udl 9 ulq, gl
Ay clalel Hiet dzpnosdl o vizlel as 26l 9. @ Uil
Hi2 529941 dllesed] vidlel s2dl ug 92414 wiedlotonzui vilel

w1l Wi g e viRledled] waHlsdl adl 9.

56 8 5 2l S OlES i wlid 2154 6l €lu
9. 214l disl il AlEli 9y Sedzedez 52 9 ogd] dse
UHA 51H AU SIA Hiedl Aigledl AUAHT B AHR] AL oy,
ief gl el g il Aiel viledld Al qty 9. 2404
UHUHL Yie, € 3000 6o UR oy ddl Usudl 9. 2lies
SHal A%y Koo Uil 2Ud 9. 208] disl W R waL
Y2l UL AL B9 IR Hief, VilE 89 ULd Slddedl MLA dURIAL
51291 o7 @lsl Sedzeten 12 g vile © d vizlel ur byl
s aoudl 14l 9.cld wafMsdl Yorot q1 vlE 8. ld
welscll Yorot @2 Uzidledl vilEl gy €.

89,

Aldl w2 Gl 2u1d
o¢s1d Aldel s201lo7< sndl
5241 U1 oy943] GRS ARSI

ofldlqdledl AsR4 ofls 9.

sled s2olior galsdledl 2413

wlg YIS olls 69,
Aldl-aleldl 25

Sedld o7l sReNE] Sedzezl Y9 edl. Aua yiowll s oy 9. sAdASBIUL clEdld B ©
Yo w252 il £101IZ1A Tisell W2 wion] otoyeui | DEL52Als Aviad Hidl dzg MIRAUL 201% A adutd Ralani eraild 5 54 del Uz o/ ¢4 el
dlzoitl dy sl 2udl

Y| A6A2UHIE UL [Eaiui
Mgyl Hi2l qauae odql
YAl 25Ul Sesi2 Udl

M9l a8 claidl edla 9.
UALA OrSld dSLSAIME 24
dl Yidiedl 2ud asdidl

W2 HRAAL Hledl URell UL DI2SIAdL HIZ @HIRA el U] W 6l <2, uiq WlElHE 8218l At 9. Huu ald iyl @i [edl deluma eter -l
UAIA o¢sld deld adl 2 €. 89 5 atedl WEIHI waL disiol 51U HsUl ©9.dAHor op< Hie, SCHEDULE I

FORM A - PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
GUJARAT THERMOCATING CO PRIVATE LIMITED

Name of Corporate Person Gujarat Thermocating Co

Private Limited

)

Date of Incorporation of Corporate Person | 15/12/1984

[

Authority Under Which Corporate Person
Is Incorporated / Registered

Registrar of Companies, Gujarat

U29259GJ1984PTCO07498

=

Corporate |dentity Number / Limited Liabiity
Identity Number of Corporate Person

o

101, Sonet Flats, Near Pritamnagar
Akhada, Paldi, Ahmedabad - 380007

Address of the Registered Office and Principal
Office (if any) of the Corporate Person

=)

Liquidation Commencement Date of 23rd January, 2023

Corporate Person

HAQQIHI 9. DAL UHUHI
qzid Ayl s7ql ulda (el
ladldl 9.2 g1l 34l
26 9 del uz Hlo uisami
wi1d] 26l 69,

Aledl-Ai€ldl H1aedl 2«8
dyuiugl 44ls snaRla
glale 2UR 69 .8324099]
saeyldl auaedl Wl gdl
{91 UHIOML 2142 U] 26

azisld ols didld 2aeudls
9. Alg 4 g0l Rissik

slaEl Rl aisldl uieia
edl. uq Gl adl Hisld
VRS edl. @2 w2 welel

=)

Name, Address, Email Address, Telephone
Number and the Registration Number
of the Liquidator

Umesh Harjivandas Ved

IBBI Registration Number :
IBBI/IPA-002/IP-NO0136/2017-18/10376
Address : 304, Shoppers Plaza - V,
Opp. Municipal Market, C.G. Road,
Navrangpura, Ahmedabad - 380009
Mail Id : umesh@umeshvedcs.com
Phone : 079-40326082 / 48904153

8| Last Date for Submission of Claims 22nd February, 2023

Notice is hereby given that the GUJARAT THERMOCATING CO PRIVATE LIMITED has
commenced voluntary liquidation on 23rd January, 2023

The stakeholders of GUJARAT THERMOCATING CO PRIVATE LIMITED are hereby called
upon to submit a proof of their claims, on or before 22nd February, 2023 to the liquidator
at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
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EIMCO ELECON (INDIA) LTD.

CIN : L29199GJ1974PLC002574

<3 EIMCO ELECON

Regd. Office : Anand - Sojitra Road, Vallabh Vidyanagar-388 120, Gujarat.
Ph : (02692) 230602 Fax : (02692) 236506. Email : investor@eimcoelecon.in Website : www.eimcoelecon.in
EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED ON 31" DECEMBER-2022 (% in Lakh)
Standalone Consolidated
Sr. . Quarter Ended Nine Months Ended Year Ended Quarter Ended Nine Months Ended Year Ended
No, Particulars 31.12.2022 | 30.09.2022 | 31.12.2021 31.12.2022 | 31.12.2021 | 31.03.2022 | 31.12.2022 30.09.2022 | 31.12.2021 | 31.12.2022 | 31.12.2021 | 31.03.2022
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited Audited Unaudited Unaudited | Unaudited | Unaudited | Unaudited Audited
1 | Total Income from Operations 3,808.73 3,689.44 2,262.70 10,846.03 4,843.95 8,444 37 3,808.73 3,689.44 2,262.70 10,846.03 4,843.95 8,444.37
2 | Net Profit/(Loss) from ordinary activities after tax 489.09 749.31 181.41 1,110.22 47413 851.95 491.12 609.90 189.80 971.32 489.13 867.79
3 | Net Profit/(Loss) for the period after tax (after Extraordinary items) 489.09 749.31 181.41 1,110.22 47413 851.95 491.12 609.90 189.80 971.32 489.13 867.79
4 | Total comprehensive income for the period (comprising profit for 489.09 749.31 181.41 1,110.22 474.13 825.46 491.12 609.90 189.80 971.32 489.13 841.30
the period after tax and other comprehensive income after tax)
5 | Equity Share Capital 576.84 576.84 576.84 576.84 576.84 576.84 576.84 576.84 576.84 576.84 576.84 576.84
6 | Reserves (excluding Revaluation Reserve as shown in the 32,386.53 32,707.19
Balance Sheet of previous year)
7 | Earnings Per Share (before extraordinary items) (of ¥ 10/- each)
(a) Basic : 8.48 12.99 3.14 19.25 8.22 14.77 8.51 10.57 3.29 16.84 8.48 15.04
(b) Diluted : 8.48 12.99 3.14 19.25 8.22 14.77 8.51 10.57 3.29 16.84 8.48 15.04
8 | Earnings Per Share (after extraordinary items) (of ¥ 10/- each)
(a) Basic : 8.48 12.99 3.14 19.25 8.22 14.77 8.51 10.57 3.29 16.84 8.48 15.04
(b) Diluted : 8.48 12.99 3.14 19.25 8.22 14.77 8.51 10.57 3.29 16.84 8.48 15.04
Notes: 1. The above is an extract of the detailed format of Financial Results for the Quarter and Nine Months ended on 31st December, 2022 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015. The full format of the above results are available on the Stock Exchange websites. (www.bseindia.com/www.nseindia.com) and Company's website www.eimcoelecon.in.
2. The Company has only one reportable business segment i.e. Machinery and Spares which is applicable to standalone results.The Company has only one reportable business segment i.e. Machinery and Spares which is applicable to standalone results.
3. Consolidated Statement include shares in Associate: Eimco Elecon Electricals Ltd.
4. Figures of the previous quarters/period have been regrouped/rearranged wherever necessary to make them comparable with figures of the current quarter /period. For and on behalf of the Board of Directors
Place : Vallabh Vidyanagar MUKULNARAYAN DWIVEDI - EXECUTIVE DIRECTOR
Date :23 January, 2023 DIN: 08442155
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